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Consequent upon his selection for appointment to the post of Senior Private
Secrelary (Sr. PS.) in FSSAI on deputation basis on foreign service terms against Advt.
No. DEP-01/2025, vide offer of appointment No. HR-12017/1/2022-HR-FSSAy l565
dated 01.10.2026, and on being relieved by the Ministry of Education (Department of
Higher Education) vide Office Order No. 96/2026 issued under No. H-1301110512025-
E.lll dated 29.10.2026 w.e.l. 29.10.2026 (A/N), Shri Ravi Singh, Personal Assistant,
Ministry of Education, has joined FSSAI as Sr. P.S. on deputation basis w.e.f.
30.10.2026 (F/N).

2. The period of deputation of Shri Ravi Singh shall be 02 (two) years from the date
ol his joining in FSSAI, i.e. 30.10.2026 (F/N), or until further orders, whichever is earlier.

3. Shri Ravi Singh, Sr. P.S. is hereby anached with Joint Director (HR) FSSAI with
immediate effect and until further orders.

4. The terms and conditions ot his deputation shall be as stipulated in the otfer of
appoinlment relerred to above and as per the exlanl instructions of the Government of
lndia on the subject, as amended from time to time.

5. This issues with the approval of the Competent Authority.

(Chandershekhar Roy)
Assistant Director (HR)

To,
Shri Ravi Singh, Sr. Private Secretary, FSSAI (HO), New Delhi.

Copy to:
1. Under Se.rretary, Establishment (E-ll & E-lll), Ministry of Education
(Department of Higher Education), Kartavya Bhawan-o2, New Delhi - with the
request to fon|ard the service book and other relevant service records of the
officer.
2. DDO, Cash Section, Ministry ol Education, Kartavya Bhawan-02, New Delhi -
with the request to forward the Lasl Pay Certificate (LPC) of the officer.
3. Under Secretary (CS-ll), Department o, Personnel and Training, 504, Ground
Floor, GPOA-3, Netaji Nagar, New Delhi-1 10023 - lor inlormation.
4. Joint Director (HR), FSSAI - for information.
5. Finance & Accounls Division, FSSAI (HQ) -lor necessary action.
6. PPS to CEO / PS to ED(HR), FSSAI - for information.

;:/lT Oivision, FSSAI - for uploading on FSSAI intranevwebsite.
8. Personal File of the officer / Guard File.


